IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 01.09.2025

Case No.

A. K.
‘ ‘SAHOO ‘70737/2025‘01.09.2025 CRLREV/476/2025 ‘10 ‘ ‘c ‘
2 |T. SWAIN [70759/2025(01.09.2025 |WP(C)/5003/2021 |10 | c |
3 |T. SWAIN |[70761/2025(01.09.2025 |WP(C)/5008/2021 |10 | c |
4 |T. SWAIN [70762/2025(01.09.2025 |WP(C)/32602/2021 [10 | c
5 |T. SWAIN [70763/2025(01.09.2025 |WP(C)/36251/2021 [10 | c |
6 |T. SWAIN |70765/2025(01.09.2025 [WP(C)/38421/2021 [10 | c
7 |T. SWAIN |70766/2025|01.09.2025 |WP(C)/38434/2021 |10 | c |
'8 |T. SWAIN |70767/2025|01.09.2025 |WP(C)/41557/2021 |10 | c |
9 |T. SWAIN |70768/2025(01.09.2025 |WP(C)/18718/2022 |10 | c |
10 |T. SWAIN |70769/2025(01.09.2025 |WP(C)/18720/2022 |10 | c |
11 |T. SWAIN |[70770/2025(01.09.2025 |WP(C)/18722/2022 |10 | c |
12 |T. SWAIN |70771/2025|01.09.2025 |WP(C)/18723/2022 |10 | c
13 |T. SWAIN [70772/2025|01.09.2025 |WP(C)/22354/2022 |10 | c |
14 |T. SWAIN [70773/2025(01.09.2025 |WP(C)/32210/2022 |10 | c |
15 |T. SWAIN [70774/2025(01.09.2025 |WP(C)/5084/2023 |10 | c |
ANITA
16 |0 o 70778/2025(01.09.2025 |ABLAPL/7654/2025 |10 c
17 |P K DAS  |70779/2025(01.09.2025 |FA/256/1990 7 | v
JYOTISH
18 |[RANJAN 70783/2025(01.09.2025 |CRLREV/385/2024 |10 c
DAS
P. K.
19 |Laoox 70785/2025/01.09.2025 |[CRLREV/483/2025 |10 c
H. K.
20 |oaTRA 70786/2025(01.09.2025 |CRLREV/546/2025 |10 c
21 |J. DEHURY |70787/2025|01.09.2025 |FAO/379/2025 w0 | c
A. K.
22 oot 70788/202501.09.2025 |[CMP/1246/2025 10 c
P. K.
23 |Llapea 70789/202501.09.2025 |[CMP/1251/2025 10 c
P. K.
24 | Cooo 70790/2025(01.09.2025 |CMP/1243/2025 10 c
3.00,3*3
DILLIP
25 70791/2025(01.09.2025 |WP(C)/6056/2025 |7 PAPER U
SAMAL LESS




A. K.
26 |Liani 70792/2025(01.09.2025 |ABLAPL/7588/2025 |10 C
H. K.
27 |5 e 70793/2025(01.09.2025 |WP(C)/22690/2025 |10 c
P. L.
28 | iropia 70794/2025(01.09.2025 |WP(C)/22754/2025 |10 c
B R
29 |opuaparr |70797/2025/01.09.2025 WP (C)/5239/2018 |7 U
B P
30 |pimea 70804/2025(01.09.2025 |WP(C)/11654/2022 |7 U
31 |P K DAS  [70805/2025(01.09.2025 |CRLMC/473/2022 |10 | R
s C
32 |Suppapa | 70806/2025/01.09.2025 WP (C)/4264/2015 |10 U
33 |T BAG 170807/2025(01.09.2025 [WA/1168/2024 1o | R
s
34 | onnrana | 70808/2025/01.09.2025  |ABLAPL/9858/2025 |10 U
s
35 |iomarana | 70809/2025/01.09.2025 |CMP/256/2025 10 U
36 [B K DAS  |70810/2025|01.09.2025 |CONTC/3633/2025 |10 | N
37 |c R NAYAK [70811/2025(01.09.2025 |RSA/573/2003 0 | N
38 |D R RATH |70812/2025(01.09.2025 [RSA/152/2023 0 | o
39 |P BEHERA |70814/2025(01.09.2025 |WP(C)/26884/2024 [10 | N
40 |R R NAYAK |70815/2025(01.09.2025 |ABLAPL/15404/2023[10 | o
41 |S R PANI |70816/2025(01.09.2025 |WP(C)/251/2019 |10 | N
42 K DAS 170817/2025(01.09.2025 [WP(C)/17050/2020 |10 | o
5.00,3%5
43 |K DAS 70818/2025(01.09.2025 |WP(C)/23271/2025 |10 oPERLESS U
44 EASE' 70819/2025(01.09.2025 |WP(C)/14091/2025 |10 c
45 |P. BEHERA |70821/2025(01.09.2025 |WP(C)/22673/2025 [10 | c
P. K.
46 | upmay | |70822/2025(01.09.2025 WP (C)/23066/2025 |10 c
5. C.
47 | iuamya  |70823/2025]01.09.2025 |CONTC/3284/2025 |10 c
|48 |P. PARIDA |70824/2025(01.09.2025 |WP(C)/22315/2025 |10 | c |
T. K.
19 | nn 70825/2025(01.09.2025 |WP(C)/21427/2025 |10 c
50 |S K SAHU |70826/2025|01.09.2025 |WP(C)/23137/2025 |10 | | |
51 |S K SAHU |70827/2025(01.09.2025 |WP(C)/23135/2025 |10 | | |
52 |T K NAYAK |70828/2025(01.09.2025 |WP(C)/23139/2025 |10 | | |
53 |T K NAYAK |70829/2025(01.09.2025 |WP(C)/22362/2025 |10 | | |
54 |T K NAYAK |70830/2025(01.09.2025 |WP(C)/21242/2025 [10 | | |
P K
55 |ursmma 70831/2025(01.09.2025 |WP(C)/21416/2025 |10
56 |J. DEHURY |70832/2025(01.09.2025 |FAO/31/2025 7 | v
D.K.
57 | Cmuury 70833/2025(01.09.2025 |WP(C)/8338/2018 |10
58 |S K SAHU |70834/2025(01.09.2025 |WP(C)/23141/2025 |10 | | |




59 |s K SAHU |70836/2025(01.09.2025 |WP(C)/23144/2025 |10 | | |
8.00,8*3
60 |SARBESWAR 150837/2025(01.09.2025 WP (C)/22689/2025 |7 PAPER U
SAHOO
LESS
61 |A SAHOO  |70838/2025|01.09.2025 |MATA/273/2025 0 | | |
62 |K N SAHOO |70839/2025(01.09.2025 |WP(C)/23446/2025 |10 | | |
63 |K SAHOO  |70840/2025|01.09.2025 |WP(C)/23029/2025 |10 | | |
B D
‘64 o SHAL ‘70841/2025‘01.09.2025 WA/2304/2024 ‘10 ‘ ‘ ‘
65 |T BAG 70842/2025(01.09.2025 |CMP/360/2018 0 | | |
66 |M PRADHAN |70843/2025(01.09.2025 |WP(C)/23151/2025 |10 | | |
67 |M PRADHAN |70844/2025(01.09.2025 |WP(C)/23153/2025 |10 | | |
68 |M PRADHAN |70845/2025(01.09.2025 |WP(C)/23178/2025 |10 | | |
69 |M PRADHAN |70846/2025(01.09.2025 |WP(C)/23184/2025 |10 | | |
70 |M PRADHAN |70847/2025(01.09.2025 |WP(C)/23187/2025 |10 | | |
71 |M PRADHAN |70848/2025(01.09.2025 |WP(C)/23192/2025 [10 | | |
72 |M PRADHAN |70849/2025(01.09.2025 |WP(C)/23237/2025 |10 | | |
5.00.3%5
73 | MOHANTY |70853/2025(01.09.2025 |WP(C)/19563/2025 |7 PAPER U
LESS
5.00.3%5
74 |A MOHANTY |70854/2025(01.09.2025 |WP(C)/16797/2025 |7 PAPER U
LESS
5.00.3%5
75 |A MOHANTY |70855/2025(01.09.2025 |WP(C)/19407/2025 |7 PAPER U
LESS
5.00.3%5
76 |A MOHANTY |70856/2025(01.09.2025 |WP(C)/19416/2025 |7 PAPER U
LESS
5.00.3%5
77 |A MOHANTY |70857/2025(01.09.2025 |WP(C)/19458/2025 |7 PAPER U
LESS
5.00.3*%5
78 |A MOHANTY |70858/2025(01.09.2025 |WP(C)/19562/2025 |7 PAPER U
LESS
79 |T R DAS  |70859/2025(01.09.2025 |ABLAPL/9485/2025 |10 | | |
5.00.3%5
80 |A MOHANTY |70860/2025(01.09.2025 |WP(C)/19566/2025 |7 PAPER U
LESS
2.00 ,
P K 2%3.00
81 | lonma 70863/2025(01.09.2025 |ABLAPL/6306/2025 |7 SomnLoan C
COPY
82 |D P DASH |70864/2025|01.09.2025 |ABLAPL/9809/2025 |10 | c |
83 |B K NAYAK |70865/2025|01.09.2025 |ABLAPL/9142/2025 |10 | c |
84 |B K NAYAK |70866/2025|01.09.2025 |ABLAPL/8878/2025 |10 | c |
85 IR K 190867/2025(01.09.2025 |ABLAPL/5215/2025 |10 c
DALAT
86 |oooo  |70868/2025(01.09.2025 |ABLAPL/8929/2025 |10 c




87 |anne | |70869/2025(01.09.2025 |ABLAPL/7632/2025 |10 c
. 3.00,3*3
88 | .. .° 70871/2025(01.09.2025 |WP(C)/14928/2025 |7 PAPER U
DASH
LESS
89 |H K PANDA |70872/2025|01.09.2025 |WP(C)/9666/2025 |10 c
90 |P BASTIA |70873/2025(01.09.2025 |WP(C)/22734/2025 |10 c

|Total

855

NIC




